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and are being run by the Bhopal Gas 
Tragedy Relief and Rehabilitation 
Department. 

(vi) About Rs. 8.00 crores per annum is 
being spent for providing Medical Relief 
to the Gas victims. 
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Water-Bomc Diseases in Maharashtra 

3269. MISS SAROJ KHAPARDE: 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to 
state: 

(a) whether Government arc aware that
 water-borne diseases
 in Maharashtra are on the rise; 

(b) if so, whether Government have 
conducted any survey in the State in this 
regard in the recent past; 

(c) if so.  the details thereof; and 

(d) remedial measures being taken 
proposed to be taken by Government in 
this regard? 

THE MINISTER OF STATE OF 
THE MINISTRY OF HELATH AND 
FAMILY WELFARE (SHRI SALEEM 
IQBAL SHERVANI): (a) to (c) As 
per the information received from the 
Government of Maharashtra, there is a 
slight increase in incidence of Cholera, 
Gastro-cntcritics and viral hepatitis 
during 199(S. Government
 of 
Maharashtra has established a system of 
continued surveillance through which a 
constant watch is kept on the incidence of 
water-borne diseases, 

(d) Government of Maharashtra had 
adopted the following measures to control 
the epidemics incidence of wtater-borne 
diseases: 

(1) Epidemics were timely 
attended by Medical teams and 
investigated. 
(2) Daily Surveillance carried out. 
(3) Treatment given to the 
patients and contacts. 
(4) Sufficient stock of medicine 
made available to the health 
Institutions. 
(5) Daily disinfection of water 
sources carried out under 
supervision of health staff in the 
affected villages. 
(6) Instructions to all local bodies 
were given for regular disinfection 
of water sources and of proper 
sanitation maintenance. 

Over-Crowding    Faced    by 
Government  Hospitals 

3270. SHRI RAJNATH SINGH 
SURYA: Will the Minister of HEALTH   
AND   FAMILY  WELFARE 
be pleased to state: 

(a) whether it is a fact that over-
crowding is the main problem facing the 
Central Government hospitals; 

(b) if so, whether Government have 
conducted any survey/study with a view to 
assess the magnitude of the problem 



 

which is putting available services hay-
wire; 

(c) if not, whether Government propose 
to do so; and 

(d) whether Government have any 
national lever plan to tackle the problem? 

THE! MINISTER OF STATE OF THE 
MINISTRY OF LAW AND JUSTICE 
(SHRI RAMAKANT D. KHALAP): (a) 
Yes Sir, 

(b) and (c) Government is aware of the 
magnitude of the problem. Considering the 
over-crowding in the Central Government 
hospitals, steps are taken from time to time 
to augment the existing facilities. 

(d) 'Health' being a State subject, it is the 
responsibility of State Government to 
provide medical facilities in the respective 
States, Keeping in view the felt needs of 
the people and availability of funds. As 
regards Delhi, the Government of NCT of 
Delhi propose to open one 500 bedded and 
eight 100 bedded hospitals in the periphery 
of Delhi. 
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Blood Banks as Transmitters of AIDS 

3272. SHRI KRISHNA KUMAR 
BIRLA: Will the Minister of HEALTH 
AND FAMILY WELFARE be pleased to 
state: 

(a) whether Government's attention has 
been drawn to the news-item captioned 
"Blood banks-transmitters of AIDS" as 
reported in the Hindustan Times dated 20th 
January, 1997; 

(b) if so, whether blood banks in country 
are responsible for the spread of AIDS in 
the country; 

(c) if so, whether Government propose 
to examine the functioning of the various 
blood banks in this regard; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF HELATH AND FAMILY 
WELFARE (SHRI SALEEM IQBAL 
SHERVANI): (a) Yes Sir. 

(b) As per reports available, the HIV 
transmission by transfusion of blood and 
blood products ranges between 6-8 per 
cent. 

(c) and (d) Drug and Cosmetics Act/ 
Rules provides for mandatory testing of 
blood for Human immuno-Deficiency Virus 
(HIV). This is being monitored by Drugs 
Controller General (India) and State Food 
and Drug Administration Dapartmcnts 
through inspection of blood 
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